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 2.00  0.60  0.55
 2.40  1,00  0,70

 रिपोर्ट  (जो  संसद  पुस्तकालय  में  उपलब्ध

 है)  के  पैरा  .  24  के  अनुसार  970-7  के

 लिए  खपत  का  उपरोक्त  लक्ष्य  उर्वरक  सम्बन्धी
 समिति  (1965)  ढारा  बनाया  गया  था

 .  तीसरी
 योजना के  तरन्त
 में  प्रयोग  का
 आधार  स्तर
 2.  खाद्यान्न
 संबधी  सघन
 कार्यक्रम  की
 झतिरिबत
 आवश्यकतायें
 3  बकिंग प्रुप
 झान  मैंनुक्सं
 एण्ड  फटिलाइ-
 जस  द्वारा  मनु-
 मानित  केश
 आपस  के  लिए
 अतिरिक्त
 आवश्यकतायें
 4.  कपास  तथा

 मम  गाती  संबधी
 सघन  कोय'  मो
 की  अ्रतिरिक्त
 झावश्यकताय
 5,  सिचाई  के

 क्षत्रों  मे  अन्य
 करनी  सीधी
 ज़बत  वा  4  को
 की  पति।  दत्त
 झा जश् यव  ताये

 कुल

 0.80

 0.07

 0.78

 0.33

 0,23

 0.03

 2.4]  1,02,

 उर्वरकों  के  सम्बन्ध  में  किसानों  की
 सावधानी,  सप्लाई  की  उपलब्धता  तथा  सिंचाई
 की  सुविधाओं  इरादी  के  विभिन्न  कार्यक्रमों  की
 करियास्विति  में  जो  उन्नति  हुई  है  उसके  भ्रनुसार
 अलग  अलग  फसलों  के  लिए  बास्तपिक  खपत
 ग्रा दर्श  हर  वर्ष  भिन्न  होता  है  |  भ्रामतौर  पर
 प्रयोग  में  कराने  काली  उर्वरकों  की  किसमें  ये

 हैं--भ्रमोनियम  सल्फेट,  यूरिया,  कैलशियम
 पग्रमोनियम  नाइट्रेट,  प्र मोनि यम  सल्फेट  नाइट्रेट,
 अमोनियम  क्लोराइड,  भ्र मोनि यम  फटाफट
 ताइट्रोफासफट,  डाश्मोनियय  फास्फेट  कौर
 परिएट  साफ  पोटाश  ।  प्रत्येक  किस्म  के  प्रयोग
 की  मात्रा  उपलब्धता  तथा  लागत  पर  निर्भर
 करती  है  1  इन  कारणों  को  दृष्टि  में  रखते

 हुए  किसी  एक  किस्म  के  उर्वरक  का  चुनाव
 करते  समय  खाद  दिये  जाने  वाली  फसल  तथा
 क्षेत्र  की  भूमि  की  विशेषता धो  को  भी  ध्यान  में
 रखा  जाता  है  ।

 24  किता,

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE.

 REPATRIATION  OF  INDIAN  NATIONALS
 DETAINED  IN  PAKISTAN

 Shri  8.  8  Kothari  (Mandsaur):  3
 call  the  attention  of  ‘he  Mirister  of
 Exteraal  Affairs  to  the  following  mat-
 ter  of  urgent  public  importance  and  I
 request  that  he  may  make  a  statement
 thereon  ’

 “Repatriation  of  Indian  nationals
 detained  in  Pakistan  a

 The  Minister  of  External  Affairs
 (Sbri  M_  C.  Chagia):  On  the  outbresk
 of  hostilities  between  India  and  Pahis
 tan  in  September,  1965,  .  total  of  3  886
 Indian  nationals  living  In  Pakistan
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 {Shri  M.  6.  Chagle  }
 were  interned  by  the  Government  of
 Pakistan  on  various  charges.  These
 persons  were  detained  In  @  «९  num-
 ber  of  camps—both  in  West  and  Eas€
 Pakistan.  After  the  cessation  of  hos-
 tilities,  the  repatriation  of  these  Indian
 nationals  was  arranged  by  air,  land
 and  sea  routes  and  by  38.2  1966,  mcst
 of  them  were  repatriated.

 As  for  the  Indians  still  remaining  in
 Pakistani  jails.  the  Government  of
 Pakistan  were  requested  by  us  to  give
 their  complete  particulars.  such  as  the
 charges  levelled  against  them.  the
 terms  of  imprisonment,  the  places  of
 detention  etc,  to  enable  us  to  bring
 them  back  to  India.  They  did  not  give
 us  this  information.  Later  on.  how-
 ever,  they  gave  us  on  a  tumber  of
 occasions  lists  of  persons  who  had
 completed  their  terms  of  )nprisonment
 and  were  available  for  repatriation  to
 India.  After  ascertaining  the  Indian
 nationality  of  such  persons  we  asked
 our  High  Commission  in  Pakistan  to
 make  arrangements  for  their  repatria-
 tion  In  all  such  cases,  officials  of
 our  High  Commission  escorted  the
 repatriates  up  to  the  border  and  the
 State  Governments  concerned  made
 necessary  arrangements  for  their
 trayel  to  their  home-towns  in  India
 after  they  crossed  the  border.

 So  far  a  total  of  228  persons  who
 were  released  from  the  Pakistani  deten-
 tion  camps  have  crossed  into  India  in
 five  different  batches.  According  to
 information  made  availabie  to  the  Gov
 erament  of  India  by  the  Government
 of  Pakistan.  there  are  still  77  persons
 undergomg  detention.

 The  Government  of  India  ४८२९  been
 making  persistent  efforts  to  perruade
 the  Government  of  Pakistan  to  release
 the  persons  who  are  still  in  detention.
 The  living  conditions  in  these  ceten-
 tion  camps  are  reported  to  be  very  bad
 The  Indian  High  Commission  cffctals
 in  Pakistan  try  to  visit  such  detention
 camps  in  order  to  interview  the  dete.
 nugs  and  xeep  their  relatives  in  India
 informed  of  their  condition  Special
 efforts  are  being  made  by  us  to  secuze

 Indians  detgined  ©  JULY  uM,  i967  is  Pokisten  (C.4.)  20878

 the  release  of  certain  innocent  pcrsons.
 a  few  of  wham  are  actually  minors
 who  inadvertantly  crossed  iato  Pekis-
 tan.  Unfortunately.  we  have  not  suc-
 ceeded  in  our  efforts  so  far.

 Shri  8.  8,  Kothari:  Pakistan  seeme
 to  be  emulating  China.  In  barberism,
 and  that  is  evidenced  by  the  recent
 savage  attack  on  the  Buddhist,  deten-
 tion  of  innocent  persons,  including
 minors,  in  prisons  for  more  than  two
 years.  and  the  fact  that  there  are  bad
 living  conditions  in  the  jails.  What  in
 formation  does  the  Government  possess
 regarding  certain  persons  kidnapped
 on  the  Indo-Pakistan  border  in  the
 eastern  region,  and  what  steps  does
 the  Government  propose  to  take,  or
 are  taking,  to  secure  their  release?

 Shri  M  0.  Chagia:  Sir—-
 Shri  M.  L  Sondhi  (New  Delhi):  A

 16  year  old  student  from  New  Delhi  fs
 still  there—he  is  missing~and  the
 Government  has  done  nothing  to  get
 him  released.

 Shri  M.  C.  Chagla:  Not  that  nothing
 has  been  done.  We  have  been  asking
 Pakistan  continuously.  Aa  I  said:
 there  are  some  minors.  and  we  have
 drawn  the  attention  of  the  Pakistan
 Government  to  it.  These  are  mirors
 one  poor  boy  strayed  into  Pakistan;  he
 went  across,  and  he  was  mentallv  de-
 ranged  We  have  pointed  this  out  te
 the  Pakistan  Government

 Shri  8.  M.  Banerjee  (Kanpur):  He
 was  kidnapped  two  or  three  years  be-
 fore.  (Interruption).

 Some  hon.  Members  rose—
 Shri  M.  C.  Chagia:  It  does  not  arise

 out  of  this.  I  have  not  got  the  figures
 about  kidnapping  The  auestion  was,
 how  many  people  were  interned  at  the
 time  of  commencement  of  the  hostl»
 llties  and  how  many  were  released  and
 how  many  are  still  there,  who  have
 not  been  released.

 Shri  8S.  Kothari:  Those  who
 have  been  kidnapped  are  atill  in  priscn
 obviously:

 Shri  M.  C.  Chagia:  I  will  try  and
 give  thet  information  to  my  hon.
 friend;  he  can  write  to  me  and  I  will
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 certainly  do  that.  But  it  does  rot  arise
 here.  ¥  have  not  got  the  Rgures- cares

 १2४  bers.
 PAPERS  LAID  ON  THE  TABLE

 NOSIFICATIONS  UNDER  ESSENTIAL  Commo-
 ‘  TEs  Act,  953  *

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Déve-
 lopment  and  Co-operation  (Shri  An-
 astahib  Shinde):  |  lay  on  the  Table
 &  ‘copy  each  of  the  fiHowiy  Notifica-
 tions  under  “sub-section  (6)  of  section
 3  of  the  Essential  Commodities  Act
 2055:—

 (l)  The  Rajasthan  f  oodgrains
 (Restrictions  oh  Border  Move-
 ment)  Fourth  mendment
 Order,  1967,  published  in  Noti-
 fication  No  GSR  989  in  Gazet.
 te  of  India  dated  the  29th  June,
 1967.
 GSR  30937  published  in  Gazet-
 te  of  India  dated  the  ird
 July,  1967,  making  certain
 amendments  ‘o  Notification
 No.  GSR  842  dated  the  24th
 December,  964  [Placed  in
 Library,  See  No  LT-975/67).

 ३2  WW  hrs.
 BUSINESS  ADVISORY  COMMITTEE

 Fourtn  Report
 The  Minister  of  Parltamentacy  Affairs and  Communications  (Dr.  Ram  Subhag Singh):  I  beg  to  move

 “That  this  House  agrees  with  the Fourth  Report  of  the  Business  Ad-
 visory  Committee  presenteit  to  the House  on  the  20th  Juty,  1967”
 Shyi  Bal  Raj  Madhok  (South  Delh:) Sir,  in  this  connection.  we  have  sug- gested  that  besides  Sitting  on  two

 ‘YB,  we  might  do  away  with  the Luneh  Hour,  or,  we  might  sit  an  hour late,  say,  up  to  7  RM,  ४०  that  the
 oo

 for  Granta  could  be  discus- द  a8  many  Demands  as
 (Interruption)  possible.

 Mr.  Speakur:  I  do  not  know  The motion  is  now  there.  The  Business

 (2)

 Advisory  Conmitten  discuased  all  this
 But  even  at  5  o'clock,  if  you  do  not  keep
 the  quorum,  I  wonder  if  you  will  be
 able  to  keep  the  quorum  after  6  v.m.
 I  find  that  sometimes,  except  some
 Members  who  want  to  speak,  the  rest
 go  away  Ido  not  know.  If  you  keep
 the  quorum,  you  can  continue  uv  ६०
 7  also.  Nobody  objects.

 ओ  राम  सेवक  यादव  :(बाराबंकी)
 मैं  मंत्री  महोदय  से  यह  जानकारी  चाहता
 हूँ  कि  डा०  राम  मनोहर  लोहिया  का  खर्च
 पर  रोक  के  सम्बन्ध  मे  जो  प्रस्ताव  है  वहू  कब
 लिया  जा  रहा  है--इस  हफ्ते  या  अगले
 हफ्ते  ।

 Mr  Speaker:  That  hay  nothing  to
 do  with  this  report.  ‘nis  is  cnly
 about  sitting  on  Saturdays  and  the
 Demands  for  Grants  That  is  a  sepa-
 rate  item  Next  week,  we  shall  ४१९६
 again,  and  fix  up  the  >rogramme  for
 the  next  week  But  this  is  only  ctout
 the  Demsnds  for  Grants  aad  the  exten-
 sion  of  time  for  the  Demands  १०  that
 Demands  of  two  more  Munistries  can
 be  discussed  and  a  third  one,  if  poe-
 sible,  But  the  minimum  is  two—tdy-
 cation  and  Petroleum  and  Chemicals,
 and  if  possible,  Steel  also  could  be
 taken  up.  About  Mr.  Madhok’s  sug-
 gestion,  ig  they  are  prepared  to  sit,  ti}
 7  ».M.,  nobody  objects.  We  shall  see,
 Now,  the  question  is:

 “That  this  House  agrees  v  ith  the
 Fourth  Report  of  the  Business  Ad-
 visory  Committee  presented  to  the
 House  on  the  20th  July,  ‘198t"

 The  motion  wes  adopted.

 *DEMANDS  FOR  GRANTS  967-48—
 contd.

 DEPARTMENT  Of  COMMUMICATIONS—
 contd,

 Mr.  Speaker:  The  House  will  new
 taken  up  the  Demands  for  Grants  under
 the  Department  of  Communications  We
 have  got  a  balance  of  |  hour  50  minu-
 tes.  Dr  Ram  Subhag  singh  will  re
 ply  roundabout  3.30  p.m.  So,  F  think
 up  to  330  we  mav  ‘iseuss  the  De-
 mands  and  that  will  be  all  right,  I  sus
 Pose  Now,  who  was  speaking  yester
 day?

 Moved  with  ihe  Tecommendation  of  the  President


